
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL 
BENCH AT NEW DELHI 

O.A. No. 543 OF 2023  
 

IN THE MATTER OF: 
 
Rohit Thakran                                                      …Applicants 

 
Versus 

 
State of Haryana & Ors.            ….Respondents 

 
INDEX 

 
S. No Particulars Page No. 
1. Affidavit on Behalf Of Respondent No.2 – 

Haryana Shehri Vikas Pradhikaran 

1.4 

 
 

Filed by: 

New Delhi        

 
Dated:          

  Sh. Lokesh Sinhal, Sr. AAG 
Adv. Noopur Singhal 

Counsel for Respondent no. 2 
                Email: noopur4@gmail.com  

Phone: +91-9312765888 
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